OPEN CQURT

CENTERAL ADMINISTBATIVE TRIBUNAL
ALLAHABAD BENCH, ALIAHABAD.

Allzhabad, this the lst day of Sept.. 20CC4.

(UORJM : HON. MR. A. K. BHATNAGAR, J.W.
HON. MR Be Bs IIWARI, AMo

O.A. No. #577 of 2003
Ashish Kumar Dwivedi, aged about 3 4 years son of Sri Hari
Nath Dwivedi, resident of Village & Post Office Ghoredeeh,
District Allahskadesc«.. ¢ e sfApplicant.
Counsel for applicant : Sri R.P. Singh.
Versus

l. Union of India through the Secretary, Govt. of India,

Ministry of Communications, New Delhi.
2. Senior Superintendent of Post Offices, Allahabad.
3. Sub-Divisional Inspecter, Meja, Allahabad.
i e+ s00.Bespondents.
Counsel fer respendents : Sri K. Shaima.

O RDER (ORAL) e R

BY HON. MR. A.K. BHATNAGAR, J.i. |

By this O.A. applicant has sought a direction to «
the respondents not to disengage and pemnit him ¢ continue
on the post of EDBEM, Ghoredeeh, Allahabad till the regular

appointment is m—-ade.

2. Counsel for the applicant submits that this case is
cevexed by the cese decided on 24.8.04 in C.A. HNo. 1393/03.
Counsel fer the respondents concCeded tha't the cése is coverec

by the above order.

B Having heard counsel for the parties, we are of
the view that the applicant has a case in view of "t'h’é fact
that ad-hoc appeintment cannot be substituted by another
ad-hoc appointment. In the circumsta‘n/c_es, we are of the
view that epplicant shall be continuedtill the :t:egn.zles:::@gn/7
selectéd candidate become availeble. The applicent shall
also be entitled te wages, emolaments _f,@,grtfth%‘: peried he

has worked.

4. Accerdingly this O.A. is disposed of at the

_admission stage itself in temms of the above direction.
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